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Sir,

THE G UHATI HI c URT AT GU AHATI(HIGH COURT OF ASSAI\4, NAGALAND, MIZORAI4 AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
loint Registrar (Vigitance),
Gauhati Hrgh Court,
Guwahati.

No. Hc.vlr-2o l2o0t(pt.)t q3gS tA

Shri Darak Ullah,
P.O., SIAI, Assam & Mcmbcr, I4ACI No. l,
Kamrup, Guwahati.

}L
Dated Guwahati, the \{ September,2024

Station leave permission.

Your letter No. MACT 14707124 Dated 17 .0g.2024

With referencc to thc above, I am directed to rnform you that your prayer forstation leave permission, from the evening of ,'4.Og.2O24 till the evening of15.09.2024, has been granted. The presiding omclr/r,1emuc,, il;,".';, *".r* irl,'i, n,,absence' the presiding omccr/Member, MAC]- No. :, ramrup (M), in his absence, the District &sessions Judge, Kamrup (M), and rn his absence, the ncxt senror most Judiciar officer avairabreat the station would be in charge of your Court and Office durjng your absence.

Yours faithfully,

c//-
RE IST R VI N

Memo No. Hc.vrr-2o/20Ot(pt.)lqgtl_ 1312 tA, dated t1 - a1- 2^
Copy to:

E

1. The Presiding Officer/Member, MACT No. 2, Kamrup(M), Guwahati.2. The presiding officer/Member, MACr N;. i, x.rrrfiilil, Guwahati.3r.The District & Scssrons Judge, Kamrup (M).
Jf The projcct Managcr, Gauhatr Hiqh Court.'
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